HIGH COURT OF DELHI : NEW DELHI
DELHI JUDICIAL SERVICE EXAMINATION — 2014

CORRIGENDUM

In the advertisement notice dated 18.02.2014 issued by the Delhi High
Court regarding Delhi Judicial Service Examination — 2014, it was mentioned
that the age relaxation to the extent of 5 years would be admissible to
candidates belonging to Scheduled Castes / Scheduled Tribes / Ex-
Servicemen including Emergency Commissioned Officers and Short Service
Commissioned Officers.

As per O.M. dated 29.12.2005 issued by Ministry of Personnel, Public
Grievances & Pensions, Department of Personnel & Training, Government of
India, the upper age limit for persons with disabilities shall be relaxable by
10 years for the General Category candidates and 15 years for SC/ST
Candidates.

General category disabled candidates would thus be eligible for age
relaxation up to 10 years and SC/ST category disabled candidates would be
eligible for age relaxation up to 15 years.

In view of the aforesaid and in order to enable the disabled candidates
to apply for the examination the last date of sale/receipt of application forms
is extended for persons with disabilities only upto 21% April, 2014.

The candidates who have applied in response to the Notice earlier issued
need not apply again.

The other eligibility conditions remain unchanged.

Sd/-
(Sangita Dhingra Sehgal)
Registrar General
28.03.2014



